Govind Lal Son of Late Lal &i;
Resident of Vvillage Chhlttmt;

Post Office-Goveriya, |
Mughalsarai, District-Chandauli.

(By Advocate Shri Jagdish Pathak)

Versus

1. Union of India, : ae
through Secretary of Rallways, S
Rail Bhawan, Railway Board, | 3
New Delhi. 2

. General Manager (¥), :
East Central Railway, Hajipur. |

)

3. State of U.P. through

??;.:sb- Collector, District Chandauli.
; tﬁ?ﬁfﬁ:llp ; - - & . - - - . = RE Spﬂnde nts -
(By Advacdts Shrl . .. o .= o) | A

O RDER

HON' BLE MR. A. K. BHATNAGAR, MEMBER-J

By this O.A. the applicant has prayed for a

direction to respondents to provide a 3ui€ﬂh$§?'

job to the applicant sulting to.



2. Accerding te th.ﬁ: ¢co

the land of the apphﬂant w&s

assumption that one
granted by the respondents, in case, the lanﬂ
acquired for this purpose as p&r the agramﬁt

dated 20.06.1%89 filed as Annexure-4 of the O.A.

3. The applicant has come to know that tha
department has started giving Jjobs to the
ﬂ?ﬁ%l similarly situated persons from March 2006.
learned counsel for the applicant has clearly
stated in para 4.6 of the O.A. that 13 persons

have already been given appointment 1in March

2006, while the case of the applicant has not yet

been considered although he has submitted a

representation to the effect to respondents no.2

through registered post on 28.01. ZBGE filed as

Annexure-3. At this stage counsel for tﬁa
applicant submitted that the applicant will fﬁﬁi: ;

531:151’1&:1 if his rapraaantatz.tm is al&& dﬂﬂi
LT“'

am’aj#ct b



4. Accordingly, the O.A. iz finally

with a direction to raspundentﬁ ﬁafzﬁi?é

East Central Railway,

Manager (P),
matter

look into this

four months from the date of receipt of a copy of

this order.

convenience applicant may

; 5. For the sake of
Send a fresh copy of the representation aleng
gf this 0G.A. to the competent

with copy

authority. No costs.

A0




